>

Title: Need to provide compensation to naxal affected families in Sheohar, Muzaffarpur and Vaishali districts of Bihar and
also undertake development schemes in these districts.
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...(Interruptions)

MR. CHAIRMAN: The House stands adjourned to meet again at 1 p.m.
12.04 hrs

The Lok Sabha then adjourned till Thirteen of the Clock.

13.00 hrs.
The Lok Sabha reassembled at 1.00 of the Clock

(Shri Francisco Cosme Sardinha in the Chair)
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At this stage, Shri Ganesh Singh, Shri Ghanshyam Anuragi, Smt. Harsimrat Kaur Badal, Shri S. Semmalai and some other
hon. Members came and stood on the floor near the Table.
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